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THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG SINGH): (a) Class III 
employees are eligible for accommodation in 
Type II or 
III or IV quarters, according to their pay. As 
per approved scale of fittings, type II quarters 
are provided with one fan, type III with two 
fans and type 
IV with three fans each. Though most of the 
quarters occupied by class III staff in Delhi 
and New Delhi area have the approved scale 
of fans, there are however 109 two roomed 
quarters which the Railway had taken over 
from CPWD and which have been equated to 
type III quarters. These are provided with only 
one fan as against the approved scale of two 
fans. 

(b) The second fan in these 109 quarters 
will be provided depending upon the 
availability of funds under Staff Welfare.] 

FANS IN CLASS IV RAILWAY EMPLOYEES' 
QUARTERS 

641. DR. BHA1 MAHAVIR: Will 
the Minister of RAILWAYS be pleas 
ed to state: 

(a) whether it is a fact that fans have not 
so far been provided in the railway staff 
quarters of the Class IV railway employees in 
Delhi and New Delhi; and 

(b) if so, when they are likely to be 
provided?] 

^r *ra> (ST° TTT gw fa^) : (^) aft ?f I 

(t) ^rsr farfrzr ft«rf% it *prrc 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG SINGH):   (a) Yes Madam. 

(b) Provision of fans in type I quarters can 
be considered, as and when the funds position 
improves.] 

TRACTOR PLANTS IN PRIVATE SECTOR 

642. SARDAR D. K. JADHAV: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AF 
FAIRS be pleased to state: 

(a) whether the Government of India have 
received proposals from some 

 

†[  ] English translation. 
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State Governments to set up tractor plants in 
their respective States in the private sector for 
the manufacture of 18 to 25 Horse Power 
tractors and 52 to 65 Horse Power tractors; 

(b) if so, the names of the States who have 
submitted such proposals; and 

(c) the action taken by the Government of 
India on such proposals? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI 
FAKHRUDDIN ALI AHMAD): (a) to (c) 
The details of the proposals received are as 
under: 

  

 
ANCILLARY UNITS FOR FIAT PARTS IN U.A.R. 

643. SHRI M. K. MOHTA: Will the 
Minister of INDUSTRIAL DEVELOPMENT, 
INTERNAL TRADE AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether it is a fact that India has 
agreed to set up ancillary units for the 
manufacture of Fiat parts in the U.A.R.; and 

(b) if so, what are the details thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI 
FAKHRUDDIN ALI AHMAD): (a) and (b) 
The United Arab Republic Government has 
sought India's assistance for setting up one 
Ancillary Industrial Estate at Helwam near 
Cairo for the manufacture of Motor parts and 
components lor automobiles and bicycles; and 
another General Industrial Estate at Man-soura. 
The services of a few experts have also been 
requested for the purpose. The request Is under 
consideration. 

 


